
Annexu re-I
Name of the corporate debtor SHREE RANCHAM ISPAT PRIVATE LIMITED ; Date of commencement of Liquidation: 28-08-2023;

List of creditors as on: 07- 11-2023 List of Secured Financial Creditors
(Anlount in .)
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KALVAKOLANU MURALT KREHNA PRASAD
Liquidator,

M/s. SHREE RANGHAM ISPAT PRMTE LIMITED (ln Liquidation)
Reg No IBBI/ IPA{o1l IP-PO@67 / 2077-2018 /11588
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